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  †Ĺё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê Ńˇ:::: øÑŠǾ Ķ¯  ̄  ŀ¯ 
³ ¢ ›ŶΌ  ι  Ķź΅ Ê ŃŴΎ ¢  śΉ  Ћ ŕ₣ ĶΉ ŚΈ ¢ ŗˆ 
  ╒ ³ ¢ Śⁿ ›ŶΌ ø ι  ĶŷŸ΅ ŘŦ  ̈́ ›Έ  Í ̄  Ķſ

ø ι ЗŹ΅ ̄   śΏ  ¢ ̄  З ¢ ›Έ  Í ̄  Ķſ  
P$�.
$�� : �� ���	A, �3�`�  

�� ��	��� 0�� : ��	� �#	 ��	 �ह�� ��B�� 
���� (�, !�� !��ह�� $  

  †Ĺё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê Ńˇ:::: Â ¬ ‹ƒ  śΉ  ›Έ 
øÑŠǾ Ķ¯  ̄  ŀ¯ ø Ķ₣  ĶΎ ¬  ŃųŹų·  śŵφ  

SHRIMATI   JAYANTHI   NATARA- 

IAN: (Tamil Nadu): Madam, what is this? 

This is an important issue. The hon. Chairman 

has given permission. Why are they not 

allowing Mr. Gopalsamy to speak? They 

cannot raise issues like this. 

(Interruption) 

THE DEPUTY CHAIRMAN: Mr. Si-

kander Bakht, Mr. Swaminathan is not the 

only person. He is not only person. There are 

others also. His name is third. 

SHRI G. SWAMINATHAN (Tamil Nadu): 

I do not have may right to give him 

permission, Madam. 

THE DEPUTY CHAIRMAN: Mr. Si-

kander Bakht. he cannot give you any 

permission. It is only the Chairman who gives 

permission. 

SHRI PASUMPON THA. KIRUTTI-NAN: 

My name is also there, Madam. 

THE DEPUTY CHAIRMAN: Your name 

is also there. That is why I said that Mr. 

Swaminathan's name is third. There are others 

also. I assure you, Mr Sikander Bakht, that 

after this matter is disposed of, I would allow 

you to have your say, as you have been 

permitted. 

SHRIMATI JAYANTH1 NATARA-JAN: 

They should be gracious, Madam. 

THE DEPUTY CHAIRMAN: We are only  

following  the   norms   which   have 

been laid down by all of you. Now, Mr. 

Gopalsamy, please. 

�� ��घ ��  �Y�� ( /� -��") : �3@�, �#@� 
�H � ���&#"	 -���#A# 	ह> ह3?  

P$�.
$�� : l!� ह3 �� “&#�� �2�” �� &� ��
 
�@D�!	 ह��� ह3 �� @��H	�A�# �#@� �H � 
���&#"	 �# -����A# �ह�# ह3, ��� &� “&#�� 
�2�” ह��� ह3, D��"� ��"	 ह��� ह3  ! �� &� 
*3����	 !�ह� �# -����A# ह��# ह3, �&! ��#��  !� 
�� ह��� ह3  ! �� 2ह ह��� ह3 $ �ह �� �� ��� ह3 $ 
�! ���� �� �! !� ��
 ���� 	ह> ह3  �� �!�+�� 
�q� !�ह� �� �#@� �H � ���&#"	 �# ��!# '# 
��#��  !� �0 � �R&� �� ��# �# &� �ह# ह3 $  

Please understand that. Mr. Gopalsamy, 

please. 

RE. KILLINGS OF TAMILS IN 

SRI LANKA 

SHRI V. GOPALSAMY. (Tamil Nadu): 

Madam Deputy Chairman, with a Weeding 

heart. I draw the attention of this august 

House of the unprecedented misery and 

suffering of the Tamils is Sri Lanka due to the 

genocidal war launched by the * Sri Lankan 

Government against the Tamils there. 

THE DEPUTY CHAIRMAN: One minute, 

please, Mr. Gopalsamy. We are speaking in 

the Indian parliament. I will not permit you to 

say anything against any country. Sri Lanka 

is our neighbour. It is a friendly country. I 

will not allow you to make such a statement. 

It will not go on record. 

SHRI SANGH PRIYA GAUTAM (Uttar 

Pradesh): It should be expunged. 

TOE DEPUTY' CHAIRMAN: It will be 

expunged. 

SHRI V. GOPALSAMY: Madam, I seek 

your protection. 

THE   DEPUTY   CHAIRMAN:   My 

protection is there: my protection is there for 

you to speak about the problems of those 

people who have been displaced. But I will 

not permit you—and I repeat it— I will not 

permit you, to call our 
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neighbour, the Sri Lankan Government, a  
government. Pleae delete this—and mind 
your language. 

SHRI V. GOPALSAMY: Madam, one 

million Tamils are rendered homeless They 

are uprooted from their hearths and homes. 

They are subjected to indescribable horrors 

and gory violence perpetrated by the Sri 

Lankan armed forces. Death is devouring the 

precious lives of the Tamils due to starvation, 

epidemics and diseases. Madam, I would like 

to urge upon the Gopvcrnment of India to 

stop forthwith all the logistics support which 

is being extended for this offensive carried on 

by the neighbouring country, Sri Lanka. 

The only silver lining in an otherwise dark 

horizon is the humanitarian call given by the 

Secretary-General of the Unted Nations. Mr. 

Boutros Boutros-Ghali, to the international 

community, to extend all possible help to the 

suffering Tamils of Sri Lanka on a priority 

basis. But I am pained to say that the Foreign 

Minister of Sri Lanka dared to critisize the 

call given by the UN Secretary-General and 

stated that they will not permit the United 

Nations or any other international 

Organization to extend any relief or help to 

the displaced persons. I am also pained to say 

that the same Foreign Minister has stated that 

India is extremely supportive of their military 

action on the 6th of November—this month—

which was not denied by the Government of 

India till this day. 

Madam, for what reasons did the Gov-

ernment of India not condemn the bombing 

of the St. Peters church in the month of July, 

when 162 innocent Tamils, including women 

and children, were massacred'.' For what 

reasons did the Government of India not 

condemn the bombing of hospitals and school 

buildings in which patients and children were 

killed in cold blood? For what reasons did the 

Government of India not condemn the 

violation of human rights when human rights 

were blatantly being violated in Sri Lanka? 

Madam, I want to know from the Gov- 

*Expunged as ordered by the Chair. 

enuncnt of India, for what reasons it had 
blacked out, in Doordarshan and All-India 
Radio the call given by the UN Secretary-
General. It is because there is a sinister 
conspiracy between the Sri Lankan 
Government and the Indian Government 
which us extending all logistics support for 
the present offensive. 

Therefore, Madam, while condemning 

attitude of the Indian Government which is 

conducting a proxy war against the Tamils of 

Sri Lanka, I would like to urge upon the 

Government of India to stop forthwith all the 

logistics support wihch is being extended to 

the neighbouring country to decimate the 

Tamii population and force the surviving 

Tamils to live in Subhuman degradation 

while they want to live in honour and dignity. 

Under the guise of peace the neighbouring 

country is procuring arms from all over the 

world—from many countries— to annihilate 

the Tamil race. They did not spell out the 

proposals when the four rounds of talks took 

place. There fore, I would urge upon the 

Government of India to stop forthwith the 

support which is being extended to Sri Lanka 

and prevail upon the Government of Sri 

Lanka to come forward for negotiations and 

talks with the LTTE without any precon-

ditions,. 

THE DEPUTY CHAIRMAN: Shri 

Kiruttinun ..(Interruptions)... 

SHRI PASUMPON THA. KIRUTTI-NAN 

(Tamil Nadu): Madam, it is with a heavy 

heart that I would like to bring to the notice 

of this august House the aerial bombing, 

shelling and killing of innocent Tamil people 

in Jaffna. Because of aerial bombing and 

shelling, a mass exodus has been there from 

Jaffna, city. More than one million people 

have reportedly been displaced and thousands 

of people, including women and children, 

have been killed and injurned due to 

indiscriminate aerial bombing and shelling. 
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Even educational fnstiutions, churches, 

temples and hospitals are not being spared. 

The need of :he hour is immediate stopping of 

killings of innocent people and rehabilitation 

of the displaced persons. The Government of 

India should not close its eyes to the genocide 

of innocent Tamils being perpetrated in Sri 

Lanka. World leaders like the Secretary-

General of the United Nations, Pope John Paul 

II and spokespersons of the United States 

Administration have appealed to the Sri 

Lankan Government for cessation of the 

hostilities and resumption of political dialogue 

immediately. It will be a bad reflection on us 

as a neighbour if we keep studied silence when 

civilians are being massacred and are being re-

ndered homeless. 

Madam, intervention of the Indian 

Government at this hour will not only help 

those Who are suffering in Sri Lanka but it 

will also assuage the feelings of Tamils all 

over the world. We, therefore, request you, 

Madam, to urge upon the Government of India 

and to use your good offices to put diplomatic 

pressures by all means at your disposal to stop 

the attack on the innocent people. 

To our shock, the Foreign Minister of Sri 
Lanka is reported to have said, and I quote: 

"New Delhi has been extremely" sup-

portive and understanding about the 

military situation." 

I again quote: 

"India has not been interfering at all in the 

way". 

This appeared in "THE HINDU" dated 

the 7th of November, 1995. This statement 

is a confession that India is fully supportive 

of this genocide which is a crime against 

humanity. 

Madam, we have met the Prime Minister 

on the 14th of this month. We have met the 

President also. We appealed to them to 

interfere in this case and to ask the Sri 

Lankan Government to stop the genocide 

and to help the innocent people. It is not 

our tradition 

and culture to maintain silence and to be a 

mute spectator when lakhs of people are 

massacred across the border. 

In Tamil Nadu, we are all united on this 

issue. To show our solidarity and to 

condemn the hostility against the Sri 

Lankan Tamils, we have called a total 

bandh on the 30th of this month. The call 

of our leader, Dr. Kalaignar, has been 

honoured by the ruling party in Tamil 

Nadu also. All the political parties in Tamil 

Nadu have supported this bandh. We have 

shown our solidarity So, the Government 

of India should not close its eyes to the 

genocide of innocent Tamils being perpe-

trated in Sri Lanka. Tamils all over the 

world expect your to rise to the occasion 

and to initiate appropriate measures 

forthwith to save the Tamils in Sri Lanka. 

Thank you, Madam. THE DEPUTY 

CHAIRMAN: Mr. G. Swaminathan. Please 

be brief 

SHRI G. SWAMINATHAN (Tamil Nadu): 

Madam Deputy Chairman, due to the large 

scale military operations against the LTTE 

is Sri Lanka, many thousands of civilians, 

ethnic Tamils, are undergoing untold 

hardship there. They have been rendered 

homeless. They have suffered death and 

injuries because of the warfare. They have 

also fled to places of safety outside the area 

of military operation, including' the Jaffna 

town. The pitiable part of it is that no 

worthwhile humanitarian support has so far 

been extended by way of food, shelter and 

treatment to the injured by the Sri Lankan 

Government. International relief agencies 

have also not been taken into confidence 

and facilitated by the Government there. 

Due to historical connections between 

the Tamils of our country and those of Sri 

Lanka, we Tamils here feel anguished to 

see their untold suffering and misery. It is 

incumbent on the Sri Lankan   Government    

to   ameliorate 
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(heir hardship, but we feel that there seems 

to be no urgent intention on their part as 

warranted by the situation. Hence, 1 

request the Government of India to upon 

the Sri Lankan Government through 

diplomatic channels the feelings of the 

people of India, especially the Tamils here, 

and to request them to extend humanitarian 

support to the civil Tamil population of that 

country, whe are suffering the war for no 

fault of theirs. 

I strongly feel that war has no solution to 

the ethnic conflict. Legitimate aspirations 

of the ethnic Tamil minority has to be 

fulfilled by unilateral develu-tion of a 

package of the maximum autonomy to the 

Tamils as already propounded by Mrs. 

Chandrika Kumaratunga, the President of 

the country. 

I feel there is no necessity for a period of 

waiting for the arrival of a propitious time or 

conclusion of the war, as has recently been 

indicated by the President of that country, for 

implementation of the devolution package 

already indicated by her. I request the 

Government of India to take up this matter 

with the Government of Sri Lanka to bring 

about a speedy settlement of the conflict in 

that country. 

SHRI S. MUTHU MANI (Tamil Nadu): 

Madam, I associate myself with this. 

DR. D. MASTHAN (Tamil Nadu):  1 too 

associate myself with this. 

SHRI V.P. DURAISAMY (Tamil Nadu): I 

also associate myself with this. 

SHRIMATI JAYANTH1 

NATARAJAN (Tamil Nadu): Madam, today 

there is an unprecedented genocide in the 

Jafna Paninsula, as my colleagues before me 

have pointed out; thousands of innocent men, 

women and children are being mercilessly 

massacred in the Army action that is being 

carried on by the Sri Lankan Government. 

Madam, they have committed no crime; they 

have committed no fault; they have 

committed 

absolutely no offence against anybody except 

for the fact that they ate the innocent Tamils 

who had gone many decades ago across the 

borders to earn their livelihood there. 

Another strange thing is happening. We are 

a neighbouring country and we have always 

been quick to defend violation of human 

rights anywhere in the world. But, in this 

case, so far the Government of India has not 

come forward to condemn the killing of 

thousands of people, to condemn the genocide 

of innocent TamiliansI that is taking place i in 

Jaffna Peninsula. 

A few years ago in a similar situation when 

thousands of Tamilian: were being killed in 

Sri Lanka, it was out beloved leader, late Shri 

Rajiv Gandhi, who took the brilliant 

humanitarian measures of airdropping relief 

supplies to Sri Lanka. India has laways had a 

tradition by which we have fought for the best 

human vaiues in any country in the world. We 

should not leg behind this time in doing 

whatever can be done to save those innocent 

lives from being lost, because these are the 

flesh of our flesh the blood of our blood. Our 

brothers and sisters have gone from Tamil 

Nadu to go and live and work over there and 

they have committed no other wrong. 

Terrorism is the scourge of the modern 

world and terrorism is more responible for 

taking human lives than any Government 

action or any other action. Terrorism cannot 

be excused; terrorism cannot be condoned. If 

the Sri Lankan Government is taking stern 

measures against the terrorists in their country, 

not one Indian, not one of us sitting here, 

particularly not any of us who were present on 

that horrible occasion can possibly forget for 

one moment in thier life the way our beloved 

leader, Shri Rajiv Gandhi lost his life to a 

terrorist bomb. On that day every right-

thinking citizen of this country decided that 

till the last drop of blood is left in us, till the 

last breath is left in any Indian, every one of 
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us will fight terrorim until it is completely 

wiped out from the face of the earth. We hold 

so brief for the terrorists; and the Government 

of India should hold no brief for the terrorists. 

And if the Sri Lankan Government is trying 

to root out terrorism in that country, it is an 

internal matter of that country. But, we do 

have a duty to protect innocent lives; we do 

have v duty to protect innocent Tamils who 

live across the border. We have a duty to 

protect Sri Lankan Tamilians, who are not 

roaming around in bulletproof jackets. They 

are not roaming around like terrorists in Sri 

Lanka with bullet-proof jackets and hand 

grenades to blow up political leaders and to 

blow up people acrorss the border. They are 

being killed, they are being massacred for 

whatever is being done by the terrorists of 

that country. These are the people who have 

to be protected. Therefore, I call upon the 

Government of India to immediately take 

steps to protect those innocent lives which are 

being lost. 

1 call upon the External Affairs Minister to 

make a statement in this Hosue to share with 

us the knowledge of what is being done to 

save the innocent Tamils from being 

massacred. 

SHRI G. SWAMINATHAN: Madam, we 
want a reaction from the Government. 

SHRI JAGDISH PRASAD MATHUR 

(Uttar Pradesh): Madam, my name is also 

there. 

P$�.
$�� : ह��, ���� ह3 $  

SHRI V. NARAYANASAMY 

(Pondicheny) Madam, what about my name? 

THE DEPUTY CHAIRMAN: Mr. 

Mathurs' name is there and Mr. 

Narayanasamy's name is there. After these 

two Members speak, you can ask. 

��$_ 	'  �'�
 (�� ��	��� 0��)  : ��	� �0L� 
����� (� �� *�� 	��, ��  ��� �� �0L� �]� ����# 
...(� �!
�) ��D!� <�� ह3...(� �!
�) 

†Ĺё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê Ńˇ::::  ̄  Ķǽ Ñ  ̈́ Ķ₣  ĶΎ ĶŢſ  śŹΜΈ  śŷΓ ¡ 
 śŴŷΎ Ń΅ À ĶΟ  śŹΜΈ ¤ ¡  ŀůΦ  ╒ Ã ŗΈ ĶΉ 

".Ĺŵǿ ¢ ŀΈ ..."   ι  Ķź΅ Ñū΄"...Ĺŵǿ ¢ ŀΈ..." 

What is this? Everything is top secret.. 

.{Interruptions)... 

THE DEPUTY CHAIRMAN: Just have 

some patience. Some names have been 

written before me against serial numbers 

1,2,3,4,5 and 6. Up till now, I have called 

only names of four Members. Still names of 

Mr. Jagdish Prasad Mathur and Mr. 

Narayanasamy are there which have been 

printed on my paper. After completing these 

names only, can ask other Members to speak. 

�� ��	��� 0�� : ��	� �0L� ����� (� �� 4-5 
ह�, �� 6 ह� �� ह� $ �� �� 	�� �[�� ह# �ह���, D�#�!; 
��  $  

†Ĺё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê Ńˇ::::  ̄  Ķǽ Ñ΅  Ķ₣  ĶΎ ĶŢſ  śŹΜΈ  śŷΓ ¡
 ŚΌ  śŢΊ ńſ Á ĶΉ ÑΎ ŗΨ ø›Ό  ╖ ŗΌ Řǽ £ ¢ ø›Ό б Ķ
ø ╒ ³ Ńųźšˆ ¢ ø śŴŷźΌ ̄  
I do not know. 

THE DEPUTY CHAIRMAN: Sikander 
Bakht Sahib, please don't make allegations, 

 �� ��	��� 0�� : ���� `#� ह3 ...(� �!
�)... 

  †Ĺё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê ŃˇĹё  ̄  ŀŷų  ̂ Ê Ńˇ::::  őź₤  ĶŹǽ ¢ 
"...Ĺŵǿ ¢ ŀΈ..."  

THE DEPUTY CHAIRMAN: I don't have 
a typewriter to type the names here. The list 
of names comes from the office 

�� ��	��� 0�� : ���� `#� ह3 &� �0 � ��	� ह3, 
�#�&� $  

†[]Transliteration in Arabic Script. 
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†Ĺё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê Ńˇ::::  ĶΉ Ń΅ ŘŦ΅  ŗǼ  ι őź₤  ĶŹǽ ¢ 
ø śŻΜź΅ø  ι  

THE DEPUTY CHAIRMAN: Mr. Mathur 
has given his name in the Chairman's 
Chamber. 

�� ����
 ��
� �
��� : �ह���, �� &� 2ह�� ��  
���� ��� ह�, &� ह���� �हD!� ह3, �0 � 2�U �ह�� 2� 
�ह�� !� ��, �! ���%  	!� �:�# 	ह> ह3, &3!� ���� 
!�(# 	� �ह� $ ...(� �!
�) 

THE DEPUTY CHAIRMAN: The whole 

House should do it. Let him finish. 

..{Interruptions)... Any other aspect. Let this 

be over. ...{Interruptions}... 

�� ����
 ��
� �
��� : �� (�Z� �#�� &�	� 
*�ह:��� $  

THE DEPUTY CHAIRMAN: Let him go 

backward at least. Let us finish. The names 

which are written before me should be 

finished, 

�� ����
 ��
� �
��� : �ह����, �ह0� !�� 
�ह�� '��� C� c# ���� ��  �#* �� �� !�Lg�� 
ह0� (�, "�D
# C� c# ��K ��  �#* �� $ ह� ���, 
	�  ! !�Lg�� ��  !�( �f# ���� (� &� �� �0 � 
���, �� �!�A&	�"� ���� C� �0 � �ह�� � &����� $ 
�!  M�#� !� ह�	� !�Lg�� ���� (� $ &� ��� 2ह�� 
�� �ह���, ह���� B:	 !� !�(#,  	�� �:�# �7� 
�����#, �&��# ����#,  	�# ����K� �#  	�# 
�2.����K� �# �:\� �# &���# $ ह�	� �'# D2b	 
�� '# 	ह> !�*� (� �� ��K-"�D
# ��  �#* !�Lg�� 
�� �! -��� !� �ह!-	ह! ����  2ह�� ���� ���, 
��  s�� �9��*�� ���� &���� $ �� �!�� �2D��� !� 
&�	� 	ह> *�ह�� ����	 ���# C� ���# ��Ai �� Y*�� 
�! ��� �# ह3 �� &� ह���� B:	 ��  ��� ������	 
2ह�� �� ह�  	��  !�( R����# 	 �# &�� C� &� 
�+	�!�A ��� ह�  	�� ��!# -��� �# ���#H 
	ह> �# &�	# *��ह� $ ���� �ह	� �!H;  �ह ह3 �� 
 	��  �#* &� �0 � ह3 �!�� &3!� *�ह� 2ह ��� ����	 
&� ���!:� ह�,  	�� ���� &�	�,  	�� ���#H 
��	� C�  	�� B�	�-��	# '# ��� ��	� �ह &� 
�Z� �9��*�� ह3 $ �� ��	# '�2	�K� �� !�	 ��  
!�( �!��!��A ���� ह0� �ह ���� ���� ह:� �� 
����� �� !0�L��� ��+�0 2ह�� �+	�!�A ���, �� 
�9��*�� 	 ��� C� '��� !���� �� �ह  

�/;k� ह3 �� 2ह ��	� �/;k� �� �:�� ����  2ह�� 
��  ���, �# �7� ��  ��� &� �2.�� 
...(� �!
�)... ह�, 2ह ��� $ 2ह �@b�����A� ���2 
@��� �(2� ��	� -���	�1 '�&� �!��  ���%�� �� 
ह� ��	� �� �0��	� -1�	��
# �� B� *0��  ह3 $ ��� 
 	��  !�( '# ह���� &� !�( ह�  	�# &�	 – ��� 
�# �7� ��	� &� !���� �� �/;k� ह3, 2ह  !� �:�� 
��� $  

THE   DEPUTY   CHAIRMAN:    Mr. 

Narayanasamy. A list of names is written 

here. 

SHRI V. NARAYANASAMY: Jaipal 

Reddy garu, I have been called. I Have been 

called. I have been called on the same 

subject. 

SHRI S. JAIPAL REDDY (Andhra 
Pradesh): You would be permitted to speak. 
Who can dare to prevent you from speaking? 

Madam, I crave the indulgence of the 

Leader of the Opposition. It is a very 

sensitive issue. I would like to express myself 

just for one minute. 

SHRI V. NARAYANASAMY: But after 

me. 

SHRI DIGVIJAY SINGH (Bihar): 

Madam, I would take only 59 seconds. 

THE   DEPUTY   CHAIRMAN:    We 

have some Members behaving like small 

children. 

SHRI V. NARAYANASAMY: Madam 

Deputy Chairman, today is the 40th day of 

the war that has been going on between the 

Sri Lankan Army and the LTTE. The Sri 

Lankan Army have entered the city of Jaffna. 

Madam, my concern is only tor the Sri 

Lankan Tamils, not for the LTTE people who 

have killed our leader, Shri Rajiv Gandhi; and 

many other Tamil leaders... 

..{interruptions).... 

THE DEPUTY CHAIRMAN: Okay. 

Keep quiet. Let him make his point. 

SHRI V. NARAYANASAMY: Madam, 

during this war,  innocent Tamil people living 

in the city of Jaffna and other areas 
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were kilted. Some of them have vacated 

Jaffna. Our concern is only for them. 

Madam, our information is that the Sri 

Lankan forces are not evcn allowing the Red 

Cross to go over there and rescue the people 

who have been wounded and who have been 

suffering. If our people have gone from here to 

other countries, the Indian Government has to 

respond and protect them. Madam, the Sri 

Lankan Government's sinister design of 

eliminating the Tamil race in Sri Lanka has to 

be stopped. Therefore, I make an appeal to the 

Government of India and also to the External 

Affairs Minister, through this August House. 

The people who have been injured there have to 

be given medical treatment. The people there 

could not get even water nd food because 

nobody is allowed to go inside Jaffna. It has 

been surrounded by the military forces of Sri 

Lanka. The main concern of the people of India 

is for the Tamil people, the innocent people, 

who have nothing to do with the militants. They 

do not have anything to do with the militant 

orgnisation which has been waging a war 

against the Sri Lankan ' Government. 

(Interruptions). Mr. Gopalsamy, you have made 

your point. Kindly allow me to speak. Madam, 

those people want protection. I demand that ther 

Government of India should come up with a 

statement as to what action they are going to 

take for protecting the Tamil race in Sri Lanka. 

THE DEPUTY CHAIRMAN: 

Now,...(Interruptions). The whole House 

associates. We cannot allow everybody. 

There are 244 Members. It will take the 

whole day...(� �!
�)... I am calling. 

(Interruptions). Sikandcr Saheb. ���� 

SHRI S. JAIPAL REDDY: One minute. 

THE DEPUTY CHAIRMAN: Shall I say 

something? 

SHRI S. JAIPAL REDDY: After the 

Kashmir issue is over, you kindly permit us. 

THE DEPUTY CHAIRMAN: Shall I say 

one thing? We have only a limited time for 

this. If everybody wants to take one minute 

each, it wil take three or four hours because 

the House has got 244 Members. 

(Interruptions). Just one minute. 

SHRI S. JAIPAL REDDY: Ours is a 
national party. 

THE DEPUTY CHAIRMAN: If the 

national party is keen, it should have taken 

permission. There was no objection. But the 

thing is, Chairman Saheb has given me certain 

names. He has also asked me to keep the time-

limit. I am trying to implement it as much as I 

can. (Interruptions). Sikander Bakht Saheb's 

name is written there on Kashmir issue. I have 

to allow him. If time permits, you can also 

speak. It is a humanitarian issue. Millions of 

people arc involved. I can understand your 

sentiments. The entire House feels sorry for 

those people who have been displaced. I 

understand your sentiments as party. 

(Interruptions). 

�� ��	��� 0�� : �ह ���"� �	� ���� ह3 
...(� �!
�)... 

†Ĺё  ̄  ŀŷų  ̂Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉĹё  ̄  ŀŷų  ̂Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉĹё  ̄  ŀŷų  ̂Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉĹё  ̄  ŀŷų  ̂Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉ:::: Ñˇ ĶŶƒ ÑΎ 
   ι  ĶΎ ¬  Ķŷſ"...Ĺŵǿ ¢ ŀΈ.".. 

SHRI G. SWAMINATHAN: Why can't the 

Government react? There is no Minister here. 

It is unfair. They should say a few words. 

(Interruptions). Mr. Ahluwalia is here. He 

should say something. 

����� ��;�
 ���
� (ह����%�) : �� ��� *0��  
ह� $ �3�`�...(� �!
�)...  	�� ���	� �#�&� $  

THE DEPUTY CHAIRMAN: Mr. 

Swaminathan, the Minister will find out as to 

what they want to say. Let others also say 

something. Sikander Saheb. 


